
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 246/2025  

 

IN THE MATTER OF:  

Ram Chander Bhardwaj                                                                    ...Applicant 

Vs 

 

Govt. of NCT of Delhi & Ors.                                                                              ...Respondents 

 

I N D E X 

Si. No. Particulars Page No. 

1. REPLY AFFIDAVIT ON BEHALF OF 

RESPONDENT NO. 8- DISTRICT MAGISTRATE, 

NORTH, GOVT. OF NCT OF DELHI 

1-3 

2. ANNEXURE-A: Copy of the Halqa Patwari Report 

alongwith Photographs of the site 

4-36 

 

 

FILED BY: 

 

 

NEW DELHI                                                      (JYOTI MENDIRATTA) 

DATED: 17.09.2025                                          Advocate for the GNCT of Delhi 

H-34, Jangpura Extension 

(Lower Ground Floor) 

Near INOX EROS Cinema, 

New Delhi-110014 

Ph: 9811136141 

jmalawoffices@gmail.com 

93

mailto:jmalawoffices@gmail.com
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